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INTRODUCTION

I, the Chairman, Estimates Committee, having been authorised
by the Committee to submit the Report on their behalf, present this
Twenty-Seventh Report of the Estimates Committee on action taken
by Government on the recommendations contained in the Ninety-
Fourth Report of the Estimates Committee (Third Lok Sabha) on
the Ministry of Defence (Defence Research and Development Or-

ganisation) —Defence Metallurgical Research Laboratory, Hydera-
bad.

2. The Ninety-Fourth Report of the Estimates Committee was
presented to the Lok Sabha on 24th March, 1966. Government fur-
nished replies indicating action taken on the recommendations on
27-8-66, 12-9-66 and 25-11-66. Further information on Government's
replies to some of the points was called for from the Ministry on
different dates in 1966 to 1967 and the last communication furnish-
ing such further information was sent by Government on the 2nd
April, 1967. Government’s replies were considered by the Study
Group ‘E’ of the Estimates Committee on 28th July, 1967. The Draft
Report was considered by the Study Group ‘E’ on 29th November,
1967 and adopted by the Committee on 7th December, 1967,

3. The Report has been divided into the following Chapters: —
1. Report.
II. Recommendations which have been accepted by Govern-

ment,

II. Recommendations which the Committee do not want to pur-
sue in view of Government'’s reply.

4. An analysis of the action taken by Government on the recom-
mendations contained in the Ninety-Fourth Report of the Estimates
Committee (Third Lok Sabha) is given in the Appendix. It would
be observed therefrom that out of 31 recommendations made in the

( vii)



(viii)
“Report, 29 recommendations i.e., 94 per cent have been accepted by

Government and the Committee do not desire to pursue two recom-
mendations i.e., 6 per cent in view of Government’s reply.

P. VENKATASUBBAIAH,
Chairman,
Estimates Committee.
NeEw DELHI;
“The 26th December, 1967/Pausa 5, 1889 (Saka).



CHAPTER 1
REPORT

The Committee are glad to observe that the recommendations con-
tained in their Ninety Fourth Report (Third Lok Sabha) on the
Ministry of Defence— (Defence Research and Development Organisa-
tion) —Defence Metallurgical Research Laboratory, Hyderabad have
been replied to by Government in time and to the Committee’s satis-

faction. y

2838 (All) Ls—2



CHAPTER II

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY
GOVERNMENT

Recommendation (Serial No, 1, Paragraph No. 10)

The Committee would like it to be noted that while the expendi-
ture on research and development relating to defence, expressed in:
terms of the total defence expenditure in USA, UK and USSR is 15
per cent, the corresponding figure for India is only 1 per cent. They
feel that to make defence research really effective -and useful, the
budget allotment for research should be augmented to the extent re-:
quired for reaching the take off level.

.

REPLY oF GOVERNMENT

-

While comparing percentages of expenditure on R&D to total
Defence Expenditure in USA, UK and USSR with India, it is sub-
mitted that it should be borne in mind that expenditure on R&D in:
other countries like USA, UK and USSR includes expenditure on:
research and development work on nuclear devices, satellite and
space research and vehicles to cover inter-continental distances ete.
As far as India is concerned, it is accepted that 1 or 13 per cent of the
Defence Budget is not adequate for research and development. At
the same time the expansion should be such as to ensure that the
increasing number of scientists required are available to fill the
posts and the increased expenditure thus results in legitimate ex-
pansion of activities. Our efforts are and will continue to be towards-
expanding R&D activities as fast as possible. The table below gives:
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the expenditure incurred for the last 4 years, and the foreign ex»
change component and expansion of scientific manpower: —

Year Total Expen- F.E. Strength of Scientific/ technical
diture (Rs. in lakhs) personnel
(Rs. in lakhs)
1962-63 5,24 °00 46°06 1061
1963-64 7,36°13 7125 1136
1964-65 8,39°31 103°88 1165
1965-66 9,72°86 86°55 1193

Ministry of Defence u. 0. No. 15 (21)/66/D (R&D), dated 31st October 1966

FURTHER INFORMATION CALLED FOR BY THE COMMITTEE

Government’s reaction to the last portion of the recommendation
that “the budget allotment for research should be augmented to the
extent required for reaching the take off level” may be indicated
in, «clear words. ( o

[Lok Sabha Secretariat O.M. No. 5/5(1) 66-EC II, dated 2/3
February 1967)

FURTHER REPLY RECEIVED FROM GOVERNMENT

Government accepts in  principle that the budget allot-
ment for research should be augmented to the extent required
for reaching the take off level. The time during which this can
usefully be done, however, depends on the availability of quali-
fled scientific manpower and adequate industrial and technological
base. These factors are not uniformly good in all areas of activity.
Moreover, the need for augmentation of research in certain areas
like radar and guided weapons is more urgent than in others.
Availability of foreign exchange is also a limitation. The Gov-
.ernment, therefore, agree to a steady augmentation of the R&D
Budget, till the take-off level is reached, but this will be achieved
over years of time consistent with the conditions prevailing in the
country at present. -

2. With regard to the table showing figures of total -expenditure
and foreign exchange expenditure given below the earlier reply,
it may be stated that final figures have since been available from
Controller General Defence Accounts final compilation/D.F.A.(B)’s
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registers. The previous table may be substituted by the follow-

Manpower* _
Year  Total expenditure-  Foreign exchange Strength of scientific/
(Rs. in lakhs) (Rs. in lakhs) technical
personnel
1 2 E 4
1962-63 §24°'01 55 ‘9'} 1061
1963-64 73614 6737 1136 '
1964-65 840°'32 101'97 1165
1965-66 973'10 86°16 1193

In addition to what has been shown above, there are develop-
ment programmes financed out of LA.F. budget llke HF-24 deve-
lopment project and other programmes financed out of the research
and development budgets of public sector undertakings like Hal,
BEL etc. If necessary, expenditure figures relating to such pro-
quts will be collected and sent to the Estimates Committee.

[Min. of Def. O.M. No. Admin/RD-30/0104/66/3827/D (R&D), dated
24th April, 1967.]

*At the time of factual verification, the Ministry of Defence vide their letter No.
15(22)/67/D(R&D) dated the 8th December, 1967 have furnished the following figures:—

Manpower
“Year . Totalex-  Foreign ex- Strength of
enditure change (Rs. scientific
(lfs. in lakhs) in lakhs)  technical
personnel
(Gazetted)

1 2 3 4
1962-63 . §24° 01 §6:39 1061
1963-64 736 14 6881 1136
1964-65 839°32 103+ 72 1165
1965-66 . . . . . 973° 10 90°34 119 3

Note—The changes in the FE figures i8 due to the inclusionof NCR amount also.
The ﬁgéxres now shown correspond those shown inPages of the 12th Report
of the Estimates Committee,
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Recommendation (Serial No. 2, Paragraph No. 16)

The Committee are not jully convinced with the reasons advanced
for shifting the Laboratory from Ishapore to Hyderabad. They realise
that the accommodation then available at Ishapore was inadequate
particularly for the needed expansion and development of the Labo-
ratory. Yet the Committee feel that before deciding the change
hastily and before shifting the equipment from Ishapore, the Govern-
ment should have considered among other things (i) the locational
advantage likely to be achieved from the proximity of metal and
metallurgical industries, (ii) the dislocation to be caused in the re-
search and development work undertaken in the Laboratory, (iii)
benefits rendered to and to be derived from Ordnance Factories near
Ishapore, (iv) the availability of proper accommodation at Hydera-
bad for putting the equipment and machinery to use and to avoid
keeping these idle for a pretty long time, and (v) provision of power,
water, residential quarters ete.

The Committee consider that in locating the Defence Metallurgi-
cal Research Laboratory at Hyderabad the Government should have
ensured the prompt provision of the pre-requisites of the Laboratory
e.g. proper accommodation, power, water etc. This deserved special
consideration because of the shifting taking place after the Chinese
aggression which made it imperative to avoid any suspension of and
dislocation in the work of defence research. At any rate, if the De-
fence Metallurgical Research Laboratory had been allowed to re-
main at Ishapore, the dislocation of work during the emergency con-
séquent upon tne -kifting of the laboratory would have been avoided
during the emergency. The Comimittee, however, recommend that
n juture Government should give careful thought and consideration
to all aspects and also lay down defintte criteria before finally decid-
ing upon the location of the Defence R&D Laboratories/Establish-
ments.

REPLY OF GOVERNMENT
Noted.
[Ministry of Defence O.M. No, 15(21) /66/D (R&D), dated 12-9-19667.
Recommendation (Serial No. 3, Paragraph No. 21)

The Committee consider it unfortunate that the Government had
not given due consideration to these important matters at the time
when the decision was taken to retain a Defence Metallurgical Re-
search Laboratory Cell at Ishapore. They feel that if the Cell is ex-
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pected to fulfil the tasks assigned to it, the question of providing the
necessary equipment and facilities as also the authority and status
may be examined by Government at a very early date. The Com~
mittee hope that Government would examine the whole matter
without further delay as assured by the Scientific Adviser so that
the Cell at Ishapore is of real help to the users.

REPLY OF GOVERNMENT

The Government have already approved the purchase of equip-
ment and machinery at a total cost of approximately Rs. 1 crore, with
a foreign exchange element of Rs. 84 lakhs for the expansion of the
Defence Metallurgical Research Laboratory. The requirements of
the Ishapore Cell will be met from these.

As regards the vesting of authority to the Cell, Government
orders have been issued declaring the Cell at Ishapore a self-account-
ing unit and autherising the Director, DMRL, Hyderabad to re-
delegate his financial and administrative powers to the Officer-in-
Charge of the Cell. As regards the status, the Cell is already headed
by an officer of the rank of Director Grade II who is on the pay-
scale of Rs. 1600—1900.

In view of what is explained above, the Cell at Ishapore will now
be in a position to fulfil the tasks assigned to it.

{Ministry of Defence O.M.. No. 15(22) /66/D (R&D), dated 11-10-66].
Recommendation (Serial No. 4, Paragraph No. 23)
f

The Committee are not satisfied with the present arrangement
which leads to a great deal of administrative delay, difficulties in the
discharge of the allotted work and consequent inconvenience to the
staff. The Committee understand thut unless all accounting docu-
ments are countersigned by the Director, DMRL, Hyderabad, they do
not have any validity in the eyes of Controller of Defence Accounts
(Southern Command), Poona. The Committee have been surprised
to learn that the accounts of the Cell, which is so near to Calcutta,
have to be audited by the CDA (Southern Command), Poona and
not bythe CDA (Factory),Calcutta. They recommend that all these
matters may be examined by the authorities concerned at an early
date and suitable steps taken to eliminate unnecessary hardship to
the staff, difficulties to the administrative authorities and handicops
to the smooth working of the Cell.
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ReEPLY OF GOVERNMENT

Government orders have been issued declaring DMRL Cell at
Ishapore as a self-accounting unit. The Director of the Laboratory
has been authorised to re-delegate his financial and administrative
powers to the Officer-in-Charge of the Cell. The Controller of De-
fence Accounts (Fys) Calcutta and not Controller of Defence
Accounts, Southern Command, Poona, will audit the accounts of this
Cell in future. These will obviate the inconvenience caused to the
administration and the staff and ensure smooth working of the
«cell, A | v P&
[Ministry of Defence O.M. No. 15(22) /66/D (R&D), dated 11.10.66].

Recommendation (Serial No. 5, Paragraph No. 25)

The Committee consider that it will be advantageous to secure
the advice and experience of the best talents available in the country
for the D.M.R.L. Advisory Committee in the interest of the Labora-
tory as a whole. They, therefore, suggest that the degirability of
having a specialist from the private sector industry on the Defence
Metallurgical Research Laboratory Advisory Committee may be con-
:sidered by the Government as such a representation will ensure an
independent and critical approach to a problem, which can as well
-act as a stimulant to the work of the Laboratory.

RepLY oF GOVERNMENT

Government agree with the Estimates Committee that D.M.R.L.
Advisory Committee should have the advice and experience of best
talent in the country including the private sector.

Accordingly, Dr. D. P. Antia, Director, Union Carbide Ltd..
‘Calcutta and President, Mining, Geological and Metallurgical Insti-
‘tute of India, has been appointed as a member of the D.M.R.L. Advi-
sory Committge.

[Ministry of Defence O.M. No. F. 15(21) /66/D (R&D), dated 12-Y-
1966.]

Recommendation (Serial No. 6, Paragraph No. 26)

The Committee do not feel happy about the position stated in this
‘para. They consider that if the Defence Metallurgical Research
Laboratory Advisory Committee is to fulfil its objectives with which
it has been set up, the Advisory Committee should meet more jre-
quently in future. The Committee feel that the rule regarding the
freque'ncy of the meeting of any Advisory Committee should indicate
the minimum number of meetings in a year rather than put a ceil-
ing on the number as has been done in the present case—“not more
than twice a year”.
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The Committee hope that the matter will be examined by Gov:
ernment at an early date.

RerLY OF GOVERNMENT

The orders regarding the frequency of the meetings of DMRL
Advisory Committee have been revised to ensure ihat its meelings
can now be held not only twice a year, but oftener, if necessary.

[Ministry of Defence O.M. No. 15(21 (66)/D (R&D) dated 2Tth
August, 1966.]

Recommendation (Serial No. 7, Paragraph No. 29)

In view of the fact that the functions and activities of the various
Research and Development Laboratories/Establishments have in-
creased comsiderably, the Committee are of the view that the ap-
pointment of a Governing Council as envisaged in the Model Constitu-
tion for each major R&D Laboratory/Establishment would be a step
in the right direction. The Committee feel that this arrangement will
help the Laboratory in selecting the research projects and im promot-
ing expeditious completion of resedrch projects assigned to them and
in administrative work so that the Director and other research
workers will find more time to devote to technical and scientific
work. The Committee hope that an early decision will be taken in
the matter.

RepPLY OF GOVERNMENT
Noted. The Model Constitution as a whole is under consideration.

[Ministry of Defence O.M. No. 15/21 (66)/D (R&D) dated 27th
August, 1966.]

Recommendation (Serial No. 8, Paragraph No. 32)

The Committee partly agree that the shortage of properly equipped
technical and scientific research personnel in the Defence R&D Labo-
ratories/Establishments is due to the general shortage of technical
and scientific staff in the country. In this connection, they would
like to refer to the information given by an eminent Metallurgist
that the country is not short of technical and scientific staff but what
ig lacking is the machinery which can locate and recognize talents and
take good care of them and enthuse them with confidence for nation-
buzldmg tasks. The Committee feel that the scientists in the country
do not have proper encouragement and facilities to pursue advanced
studies. Besides, they have to work under great handicap on account
of bureaucratic rules and procedures. Because of this, some of the:
best brains of the country go abroad and in many cases settle there
out of a sense of frustration and the Committee think that this drain
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of the scientific talents of the nation should be checked at an eariy
date. In the Committee’s view at least a partial remedy lies in the
improvement of conditions of work including the facilities in the
Research Laboratories and salaries. The Committee recommend that
concerted efforts should be made by Government to locate scientific
and technical talents in the country by offering them all possible
facilities and better career prospects. They further recommended
that as a long-term measure to remove the shortage in the supply
of properly trained scientists and technologists, the Defence R & D
Organisation, the Council of Scientific and Industrial’ Research and
the Education Ministry should make an assessment of the nation’s
requirements of scientists and technologists for each Plan period and.
to make the necessary arrangement for their training within the
country and if necessary also abroad.

REPLY OF GOVERNMENT

Noted.

The Estimates Committee’s recommendation has been brought to
the notice of the Ministry of- Education, CSIR and the Manpower
Directorate of the Ministry of Home Affairs. The Defence R&D Coun-
cil also have constituted a Committee with Scientific Adviser as
Chairman and representatives of the Ministry of Education and CSIR
as members to examine available avenues for the training of Defence
scientists in specialised fields in the higher Institutes of Technology
in the Country.

While there is shortage of metallurgists at present, steps are heing
taken to increase training facilities in teaching institutions so that
adequate number of graduate engineers and diploma engineers will
be available shortly. The present shortage is expected to be met
within the next 2-3 years.

[Ministry of Defence O.M. No. 15/21(66) /D (R&D) dated 12th
September, 1966.]

Recommendation (Serial No. 9, Paragraph No. 33)

In this connection the Committee would like to observe that while
the_ Defence Metallurgical Research Laboratory Cell has some ex-
perienced technical officers on its strength who do not have full
time work, the Headquarters Defence Metallurgical Research Labo-
ratory at Hyderabad has a number of young scientists with little
experience. The Committee suggest the desirability of providing ade-
quate training for these young scientists so that they can undertake
serwous research in as short a time as possible.
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RrpLy oF GOVERNMENT

Defence Metallurgical Research Laboratory officers and staff
availed of training at the following places in India during 1965:—

(a) Atomic Energy Establishment, Bombay.
Safety aspects in Industrial apphcatlon
of. Radiation Sources .

(b) Central Electro-Chemical Research
Institute, Karaikudi. .
Electroplating Course .. 1 NGO

(c) CIA, Kirkee
Basic Armament Training 2 NGOs.
Course.

DMRL would further avail of training facilities in the Ordnance
Factories, Atomic Energy Establishment, National Metallurgical
Laboratory, Hindustan Aircraft Ltd., Hindustan Steels Ltd. and

oth'er inStitutl—()nS.
e
KN

1 officer

Training Abroad. )
5 members of DMRL are already undérgoing training in the
various metallurgical flelds in France, The period of their training is

-approximately one year commencing from August, 1965. Also a case
for training 11 more staff members of DMRL abroad has been sanc-

tioned. Of these 6 individuals proceeded to France in July, 1966.

In addition 1 Senior Scientific Officer Grade II from DMRL would
proceed to UK shortly for one year’s training in Metallurgy.

US authorities have recently agreed to provide facilities for parti-
cipation of 3 metallurgists from DMRL in their research work on
Jdifferent facets of metallurgy. Action is in hand to finalise the selec-
tion of suitable scientists for availing these facilities.

[Ministry of Defence O.M. No. 15/21(66) /D (R&D) dated 12th
September, 1966.]

Recommendation (Serial No. 10, Paragraph No. 34)

It is evident that no systematic norms of work load have so far
been laid down for any categories of the staff. The Committee con-
sider that fixing of such norms is very essential for efficient and
economical utilisation of staff. They recommend that steps should
be taken by the Defence R & D Organisation to determine, as far as
possible, the norms of work for all categories of stafff particularly
for the mon-technical stdff and to reassess and rationalise the staff
strength of all R&D Laboratories/Establishments accordingly.
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ReEpLY OF GOVERNMENT

The technical and scientific work is somewhat unique in as much
as not only is the work of one establishment different from that of
the other, but the various disciplines followed or the projects or
programmes taken up in one establishment are different from one
another. It is, therefore, not easy to lay down set norms for the
technical and scientific staff. However, the Institute of Work Study
of the Research and Development Organisation has been asked to
make an assessment.

Regarding the fixation of norms of work, particularly for the
non-technical staff, the matter was examined, as an example in
some detail in the case of LRDE, which was one of the laboratories
examined by the Estimates Committee. It was found that some
norms of Work exist and are applied to several categories of non-
technical staff, particularly the administrative staff, based on cri-
teria evolved by O&M Division or SIU. Thig is also the case for the
non-technical staff, even for categories other than purely adminis-
trative. The administrative categories for whom norms exist are
Clerks, Head Clerks, Stenographers, Steno-typists, Cashiers, Asstt.
Cashiers, Peons etc. Other non-administrative categories amonyg
the technical staff are Store-keepers, Storemen, Gardeners, Gate-
keepers, Fire Fighting Staff, Gestetner Operator, Photographers, MT
Drivers, Medical Staff, Security Staff etc.

To implement the recommendation of the Estimates Committee,
R&D Organisation will act in consultation with the CSIR and the
Atomic Energy Establishment etc.

Ministry of Defence O.M. No. 15/21(66)/D (R&D) dated 12th
September, 1966.]

Recommendation (Serial No, 11, Paragraph No. 37)

With a view to avoid delays and also in the interest of the smooth
and efficient functioning of the Laboratories, the Committee recom-
mend that the desirability of raising the powers of Directors Grade
1 of the Defence R&D Labs./Ests. to bring them at par with those
of their counterparts in the CSIR may be examined by Government.

REPLY OF GOVERNMENT

R Governmgnt have delegated additional powers to the Heads of
&D Estabhshments/Laboratories, vide Enclosure ‘A’,

mgﬁﬁn- of Def. O.M. No. 15/21|66|I11 (R&D), dated 23rd November,



ENCLOSURE ‘A’

N. 93916/RD-26/11088/D (R&D)
Gévernment of India,
‘Ministry of Defence,

New Delhi, the 31st October, 1966.

To
The Scientific Adviser to the Minister of Defence and Direc-
tor General, Defence Research & Development New Delhi.
SussecT: —FINANCIAL POWERS OF HEADS OF ESTAB-
LISHMENTS/LABORATORIES,
Sir,

I am directed to convey the sanction of the President to the
delegation of further powers as listed in the Annexure ‘B’ to this
letter to the heads of Establishments mentioned in the Annexure
¢ A)'

2. This Ministry’s letter No. 93916/RD-26/1504/D (R & D) dated
15.2.66 is hereby cancelled.

3. This issues with the concurrence of Ministry of Finance
(Defence) vide u.o. No. 5923/Proj.-I1 dated 26th October, 1966.

Yours faithfully,

Under Secretary to the Government of India,
- Sd/- M. R. SHARMA,
Copy to:—

The Controller General of Defence Accounts, New Delhi; the
Director of Audit, Defence Services, New Delhi; the Controllers c£
Defence Accounts, Central Command, Western Command and South-
ern Command; the Controller of Defence Accounts, (Navy) Bom-
bay; the Controller of Defence Accounts (Air Force), Dehra Dun;
the Controller of Defence Accounts (Fys), Calcutta; the Controller of
Defence Accounts, Patna; the Senior Deputy Directors of Audit,
Defence Services, Calcutta and Poona; the Deputy Director of Audit,
Defence Services Western Command, Meerut, the Assistant Audit
Officer, Defence Services, Bangalore, Secunderabad and Kirkee; the
Assistant Director of Audit, Defence Services, Dehra Dun and DCDA
(AF), New Delhi.

DFA(Proj);  DFA (AF);  DFA(Navy); CC (R & D)— (RD-
26)—120 copies. o

I2
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Copies signed in ink sent to all the Controllers of Defence Ac-

counts.

Annexure ‘A’ to Min. of Dzf. letter No. 93916/RD-26/11088/D (R& D)

dated 3xst Oct., 1966.

Establishment/Laboratory.

1. Defence Metallurgical Research Laboratory Hyderabad
2. Defence Research & Development Laboratory . Hyderabad
3. Terminal Ballistics Research Laboratory . Chandigarh
4. Instcrument Research & Development Estt. Dehra-Dun
5. Explosives Research & Development Laboratory Poona
6. Armament Research & Development Establishment . Poona
7. Electronics and Radar Development Establishment Bangalore
8. Solid State Physics Laboratory Delhi
9. Defence Electronics Research Laboratory Hyderabad
10. Himalyan Radio Propagation Unit . Mussoorie
11. Research & Development Establishment (Engmcers) Dighi, Poona
12. Gas Turbine Research Establishment Bangalore
13. Aeronautical Development Establishment Bangalore *
14. Vehicle Research & Development Establishment Ahmednagar
15. Defence Science Laboratory . Delhi
16. Institute of Nuclear Medicine & Allied Sctences Delhi
17. Defence Institute of Physiology & Allied Sciences Madras
18. Indian Naval Physical Laboratory Cochin
19. Naval Chemical & Metallurgical Laboratory Bombay
20. Defence Research Laboratory (Materials) Kanpur
21. Defence Laboratory . Jodhpur
22. Defence Food Research Laboratory Mysore
Annexure ‘B’ 10 Ministry of Defence letter No. 93916/RD-26/1x088/D

(R & D), dated 3xst Oct. 1966.

S1. Nature of Power

Extent
No.

Conditions, if any

1 Advances from GP Full inclu-

Subject to conditions pres-

Fund, IOFWP  ding final cribed from tim:
Funl and IODP withdrawal time i G wrrnmants
= Fund. orders.
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igl. Nature of power Extent Conditions, if any
0. N

2 Advance of TA for  Full + Subject to conditions laid
journeys on tempor- down in AI 199 of
porary duty. 1961.'

3 To - make appoint- Class III  Subjectto  observance of
ments, and IV general orders.

4 Grant of casual leave Full Subject to conditions pres-
to employees for cribed in Ministry of
participation in Defence Memo. No.
sporting events. 27(37)/53/1915/L/D (Appts.)

dated 23-7-54 as
amended.

Industrial  Establishments
and subject to conditions
as may be prescribed
by the Goyt. from time
to time,

6 Direct purchase of” Upto Rs. (i) the limit is in respect
stores. 20,000.00 of each item or
number of similar
items purchased at
one time;
(ii) in respect of Rate/
Running  contracts
the limit 1is Rs.
400.00 in each
case and Rs. 4,000
in aggregat in
year. .
(iii) observance of general
conditions  prescri-
bed.

These powers will not apply
to purchase of stationery
office contingencies etc.

5 Charge in home town ‘Full In respect of non-gazetted/

7 Development Projects (i) Upto Rs. These powers will also be

sanctioning of 10,000°00 operative for  placement
for study of development orders/
projects. contracts on' trade/Public

Sector Undertakings ectc.
(ii) Upto Rs.
20,0000
for Panel
approved
projects.
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»

S.

No. Nature of Power Extent Conditions if any

Full powers Subject to  availability of
funds within the sanctioned

8 Local purchase of
books of Indian subject to

origin. cost of allocation.
each book’
not exceed-
ing Rs. 100-00

9 Fixation of higher Upto 3 Subject to recommendations
initial pay on first advance in- of the Selection Committee
appointment to class creaments’ in respect of posts.

ITT posts.

10 Grant of special pay Full Subject to conditions pres-
to Gestetner Machine cribed in Ministry of
Operators. Defence letter No. 2(4)/62/

8643/D (Civ-I) dated
21-g-62 as ‘amended.

11 Grant of special payto Full' Subject to conditions pres-

Cashiers. cribed in Ministry  of”
Defence O.M. No. 2(32)/
61/11013/D (Civ-I) dated:
23-10-63.

Recommendation (Serial No. 12, Paragraph No. 38)

The Committee cannot over-emphasise the importance of well-
designed training scheme for a laboratory which is engaged in the
research and development of defence metallurgy. They suggest
that closer coordination should be maintained with the training
s.chemes of National Metallurgical Laboratory, Atomic Energy Estab-
hffh'ment_ and other private and public ‘sector undertakings, with a
view to take full advantage of their experience in the same field.
Tl.te C:’ammittee also recommend that as far as possible some of the
scientists and technologists of the Laboratory should also be sent to-
Qrdnance or other allied factories in the country for short periods
in order to familiarise themselves with the manufacturing problems.

REPLY OF GOVERNMENT
Noted.

£ Advantage has been taken of suitable courses offered by Atomic:
Hrl:leii’gg ﬁstabhshment and National Metallurgical Laboratory in a
taste of anner. Instructions have been issued to take full advan-

ge of existing training facilities for our metallurgists wherever
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they are available in the country. It has also been decided to set
up R&D cells in selected Ordnance Factories. Metallurgists of DMRL
will also be included in the cells and will get an opportunity to
familiarise themselves with manufacturing problems.

[Ministry of Defence U.O. No. 15/19(66) /D (R&D) dated 15-11-1966.]

Recommendation (Serial No. 13, Paragraph No. 39)

The Committee are surprised to note that residential accommoda-
tion has not so far been provided to any member of the staff of
the Defence Laboratories at Hyderabad although these are located at
a distance of 7-8 miles from the city and the intervening area is not
.also inhabited. During their visit to Hyderabad in October, 1965
the Defence Sub-Committee of the Estimates Committee noticed
that there were no proper transport arrangements for the convey-
ance of the staff from and to the city. The Committee realise that
due to financial stringency at present, it may not be possible and
.advisable to undertake a programmg of constructing residential
‘quarters. Nevertheless they consb that for efficiency of work
ateps should be taken by the Organisation to arrange a proper bus
service preferably with the help of the State Government or with
the local transport authorities so that the staff working in the three
laboratories, namely, Defence Metallurgical Research Laboratory,
Defence Research and Development Laboratory and Defence Elec-
‘tronics Research Laboratory is mot put to any inconvenience. The
Committee hope that an early action will be taken in the matter.

REPLY OF GOVERNMENT

In the case of DMRL, the proposal for provision of residential
accommodation to the extent of 40 per cent of requirements for
scientific staff was sanctioned in February, 1965, but later; due to
the financial stringency, it was decided in December 1965 tc defer
it. pEU TR

[Ministry of Defence O.M. No. 15/21(66)/D (R&D) dated 27th
August, 1966].

FURTHER INFORMATION CALLED FOR BY THE COMMITTEL

Please state whether any steps have been taken by the Organi-
sation to arrange a proper bus service so that staff working in the
three laboratories DMRL, DRDL&DLRL is not put to any inconpe-
‘nience,.

[Lok Sabha Secretariat O.M. No. 5/5(1)66-CII dated 16th Decem-
ber, 1966.]
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F'URTHER REFLY RECEIVED FROM,GOVEANMENT

Local transport authorities have already made arrangements to
provide bus Services for conveyance of employees of DLRL, DRDL
and DMRL. Since it is not adequate a proposal for the provision of
one bus cach for DRDL and DLRL has been received and is under

examination.

[Ministry of Defence O.M. No. Admin./RD-30/0105/13700{D
(R&D), dated 3.1.61.]

Recommendation (Serial No. 14, Paragraph No. 41)

The Committee find that although the decision to shift the Labo-
ratory from Ishapore to Hyderabad was taken as early as in Febru-
ary, 1963, not much advance planning had been done in the matter
of provision of permanent accommodation for this Laboratory. They
feel unhappy that sufficient vigour has not been shown in dealing
with this problem. The Committee recommend that every effort
should at least ncw be made to complete the buildings for the Labo-
ratory as early as possible as the delays in such cuses invariably
increase the estimated cost of the project and adversely affect the
output of research work of the Laboratory.

ReEpPLY OF GOVERNMENT

A regular project costing Rs. 188.80 lakhs was approved in Janu-
ary 1964. Administrative Approval was also issued in February
165. However, as a sequel of Pakistan emergenecy and pressing
‘rive for economy, Govt. have decided {60 undertake construction im-
mediately of only technical blocks and workshops at the cost of
s, 103.245 lakhs and deffered the construction of the rest of the
project to a later date. Action for Phase I is in hand.

[Ministry of Defence O.M. No. 15/22|(66){D (R&D) dated 11.10.68.]
FURTHER INFORMATION CALLED FOR BY THE COMMITTEE

Please intimate gs to when the Phase-1I of the Construction of
Buildings for the Laboratory is likely to be taken up.. Pending its
completion what arrangements have been made for the provision of
adequate accommodation?

[Lok Sablha Secretariat O.M. No. 5/5(1)86-EC 1 dated 2/3 Feb., 67]

FURTHER REPLY OF (JOVERNMENT
The residual items .of work relating to Admin. and Laboratery
Block, residential accommodation and allied amenity “buildings
which together with connected services are estimated to cost
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approximately Rs. 9612 lakhs, has been taken up for sanction in
June 1967 so as to ensure that these buildings are completed along
side or shortly after Phase-1 Works, authorised at a cost of Rs. 88-25
lakhs, get ready.

.Pending completion of Admin. and Laboratory Block which is the
only functional accommodation relegated to Phase-II, the Establish-
ment would continue to make use of existing improvised accom-
modetien for the purpose in Almed/Mohd Manzils,

[Min. of Def. O.M. No. Admin (RD-30)/0106/66/2958/D (R&D), dated
29-3-1967) .

Recommendation (Serial No. 15, Paragraph No. 43)

The Committee are not convinced by the reasons advanced for
the shortfall in expewditure. They are concerned over such short-
falls. The Committee feel that such shortfalls at the end of the
year ¥ not veflect well, a8 such shortfalls in experditure will mean
shortfall in development and research work also. They trust that
the Laboratory would be more careful in future in preparing its
" budget estimates in « realistic way. Having budgeted for a certain
amount the Laboratory showld ensure that the funds are fully utilis-
ed in a planned and economic way. $

RepPLY oF GOVERNMENT
Noted.

[Miwistry of Defence, O.M. No. 15/21(66) /D (R&D) dated 27th
August, 1968].
Recommendation (Serial No. 16, Paragraph No. 45)

The Committee appreciate the difficulties encountered by the
Defence R&D Ovrgemisation regarding the release of foreign exchange.
They feel that the present procedure for allocation and sanction cf
foreign exthange Yor procurement of equipment and stores etc. by
the Defence R&D Evtablishments/Laboratories is cumbersome and
time consuming and needs to be simplified. The Committee recom-
mend that the matter may be examined by Government at an early
date.

RepLy oF GOVERNMENT

The Commuittee’s views sre noted. The procedure for aliocation
and sanction of foreign exchange has been streamlined to ensure the
elimination of avoidable delay in sanctioning foreign exchange.

[Ministry of Defence U.0. No. 15|21/86,|D (R&D), dated S1st Oeto-
ber, 1088.]
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Recommendation (Serial No. 17, Paragtaph Ne. 48)

The Committee note that the question ef introducing cost acoount-
ing in some form is already engaging the attention of the R&D
Organisation. They recommend that steps should- be taken ta make
cost accounting a reality o0 as to enable the R&D Organisation to
exrercise effective control over the operational expénses of the
Laboratories/Establishments.

REFPLY oOF GOVERNMENT

Cost accounting of some projects is being tried out. Furthar
necessary action will be taken on the experience gained in the case
of these projects.

[Ministry of Defence O.M. No. 15|21(66) |D(R&D), dated 2Tth
August, 1966]

Recommendation (Serial No. 18, Paragraph No. 55)

It appears that the target dates fived for completion of the pra-
jects are not generally adhered to. While the Committee recognise
that circumstances can arise in the case of R&D Projeets, which may
call for extension of time and/or for closure of a project, they con-
sider that the targets in such cascs should be refived after vroper
serutiny of the progress so far made, and the scientific and technical
data and the facilities available at the Latoratory. The purpose of
laying the targets is lost when it is not adhered to. For planned
development it is essential that targets are realistic and capable of
achievement. The Committee recommend that there should be
periodical assessment of the progress made partzcula'rly for projects
which are in progress for more than three® years, and wherever
necessary, target dates may be refired on the basis of the assessment
of the progress and of the facilities available or likely to be mﬁ
available at the laboratory.

RerLY OoF (FOVERNMENT
The Government have already taken steps to implement the
recommendation of the Committee for periodical assessment of the
progress with a view to facilitate the achievement of targets.

.
Moreover, in order that the dates of completion are maintained
in respect of development projects, advanced management tech-
niques such as PERT (Programme Evaluation and Review 'Tech-
nique) and CPM (Critical Path Method) are being applied in &
limited way. With the experience gained it is the intention to apply
these techniques on a wider scale, encompassing all major projects.

[Ministry of Defence, O.M. No. 15/21(68) /D (R&D) dated 27th
August, 19661
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Recommendation (Serial No, 19, Paragraph No. 58)

The Committee are unhappy at the delay in purchasing and
imfamng the Powder Metallurgy Plant which evidently has resulted
in the increased cost of the Plant. It is obvious that the acquisition
of such a Plant for a Laboratory which deals with defence metall-
urgy was @ ‘must’ from the beginning. That the Govt’s epproval to
the proposal and the actual procurement of the Plant should. have
taken about five years is really surprising. The Committee would
urge that expeditious action should at least now be taken
to put in operation. the. Plant which has been lying tdle for
more than one and a half years so that the activities of the Labo-
ratory are not further allowed to suffer due to the non-installation
of the Plant. ‘

REPLY OF (GOVERNMENT

Necessary steps are in hand. The Powder Metallurgy Plant is
expected to be put in operation by November 1966.

[Ministry of Defence O.M. No. 15/21(66) / (R&D) dated 27th August,
1967].

Recommendation (Serial No. 20, Paragraph No. 59)

Since magnesium metal is vital for the production of aircraft and
armaments, the Committee hope that a close watch will be kept by
the Defence Metallurgical Research Laboratory on the progress of
the project at the National Metallurgical Laboratory.

RerLy oF GOVERNMENT
Noted.

TMinistry of Defence O.M. No. 15/21(66) / (R&D) dated 27th August,
1966].

Recommendation (Serial No. 21, Paragraph No. 60)

It will be seen that due to non-availability of raw materials and
lack of certain technological facilities either in the Laboratory or
elsewhere in the country, the project relating to the development
of Aluminium Alloy Base Plate had to be abandored ufter nine years
and the expenditure incurred on this project was rendered infruc-
tuous. The Committee regret to note that this is one of the many
instances where a project had to be ultimately dropped due to non-
availability of facilities in the country as @ whole and Defence
Metallurgical Research Laboratory, in particular. The Committee
would like the Government to examine if any of these dropped pro-
jects can be usefully revived and carried to fructification.
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REPLY OP ‘Govmmtm;.

-

The project that were dropped are:—

(a) Development of Aluminium Alloy Base Plate for ML 3"
Mortar. ' i

(b) Development of Lead Tellurium wires of different diameters
to give different delays for standard delay switch.

(c) Investigation to establish indigenous manufacture of 20 Pr.
Tungsten carbide cores.

These projects were examined individually if any of these could:
he usefully revived.

~ The 3” mortar is going out of service and its place is being taken
by 81 mm mortar. There is, therefore, no requirement of the pro-
ject on 3" Mortar Base Plate, but in its place further work is pro-
posed to be undertaken on 81 mm mortar base plate in aluminium
alloy. Forging facilities are now available at the Hindustan Air-
craft Limited, Bangalore, which will be utilized.

As regards (b) above, considerable experiments were carried out
with delay pieces made out of developed lead alloy wire, fitted in
delay switches and subjected to trials. The delay switches gave
unsatisfactory results in delay timings. The sthedule of operation
for making the lead-alloy wire was also modified and further trials
carried out, but all the trials gave inconsistent results in delay
timings making it unsafe for this type of switch to be used. It may
be added that the UK authorities have also come to the same con-
clusion independently, and the use of this type of switch there has
been banned. This project is, therefore, not being revived.

The project at (c) above namely ‘Investigation to establish
indigenous manufacture of 20 pdr Tungsten carbide cores’ was drop-
ped due to non-availability of facilities at that time, This task will
now be fulfilled by the Powder Metallurgy Plant at DMRL which
will be working from November, 1966.

Production of 20 Pdr cores has been established in the civil
sector also but the production capacity is low. 20 Pdr cores manu-
factured at DMRL will augment the production and also assist the
two plants in civil sector in removing their technical difficulties so
far as defence work is concerned.

k]
[Ministry of Defence O.M. No. 15/21(66) /D(R&D) dated 27th
August, 1966)
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Recommendation (Serial Ne. 22, Paragraph No. 63)

The Committee are conmstrained to observe that this is yet an-
other instance of failure to instal the equipment immediately on
receipt. That it took neerly three years for the Defence Metallurgi-
cal Research Laboratory to put the Vacuum Induction Furnace into
operation is really surprising. This is obviously due to bad plan-
ning. In this context, the Committee cannot over-emphasise that
delays in such cases put off production and also result in delay in
speedy completion of the various projects which are dependent on
the timely installation of the plant ‘and equipment. They Tecom-
mend that not only energetic efforts should be made to ensure that
such cases do not recur in future but that action should also be
taken to fix responsibility for the default.

RerLy or GOVERNMENT .
A Committee has been constituted to look into the causes of the
delay and fix responsibility.
[Ministry of Defence u.0. No. 15|21/66|D (R&D), dated 3lst October,
1966].

Recommendatien (Serial No. 23, Paragraph No. 64)

The Committee are informed that the demand of the wvarious
users for the permanent magnets is being met in full by the Labo-
ratory. THEy trust that since these magnets are very vital for the
manufacture of anti-tank firing tmechanism, conterted efforts will
continue to be made by the Defence Metallurcical Research Labora-
tory to ensure that there is no shortfall in their production and the
demand of users ig met in developed metallurg), ~eliable.

RerLY OF GOVERNMENT

The demand of the permanent magnets placed on Defence Metal
lurgical Research Laboratory is being met in full and there is nc
likelihood of any shortfall.

The Indian Telephone Industries and Bharat Electronics Limited
have also been asked to state their requirement of permanent mag-
nets to enable DMRL to undertake the production of this additional
requirement.

[Ministry of Defence O.M. No. 15{21(66) |ID (R&D) dated 27th
August, 1966].

Recommendation (Serial No. 24, Paragraph No. 66)

The Committee need hardly stress that metallurgical research
and development is the backbone of all defence industries. With-
out a well developed metallurgy. reliable defence of a country is
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not possible. Considering the inadequacy of fecilities for practical
implementation of metallurgical processes in the country, the Com-
mittee jeel that pilot plant facilities will have to be strengthened
at the Defence Metallurgical Research Laboratory. Creation of such
facilities will also help in mass production of weapons and equip-
ments at the Ordnance Factories. It will be regrettable if the latest
equipment is not made available to the Laboratory for lack of foreign
exchange. The Committee, therefore, urge that Government should
give serious consideration to this aspect and allocate foreign ex-
change to the Defence Research and Development Organisation for
this purpose. In this context, the Committee also recommend that
the facilities that are anvuilable afi present in the country may be
nooled together and a beginning may be made immediately for
production of selected metals and alloys on a pilot plant scale. They
hope that every effort will be made in the direction.

REPLY OF GOVERNMENT
Noted.

In spite of acute foreign exchange shortage in the last few years,
DMRL has been given Rs. 54.3 lakhs in foreign exchange in the last
3 vears to build up its research facilities.

Apart from the Pilot plant for magnets which is in operation pro-
ducing alnico permanent magnets, the powder metallurgy plant,
scheduled to go in operation in November 1966, will wwleriake pilot
plent preduction of 20 pdr. tungsten carbide cores. Also the experi-
mental production of copper crusher gauges required for recording
pressures in guns is being expanded to pilot plant production.

The Advisory Committee of DMRL has representatives from
CSIR {(National Metallurgical Laboratory), Atomic Energy Estab«
lishment, civil industry and Indian Institute of Technology. Maxi-
mum advantage is taken of pooling of the resources available at the
DMRL, NML, AEE and IIT. Further a ‘Get together’ was. organis-
ed by the CSIR in December 1965 which was attended by a large
m{.mber of delegates from the CSIR, Defence Department, the Ato-
mic Energy Establishment, other Govt. departments and the private
industries. The working group of the ‘Get together’ on metallurgy
have recommended the pilot plant production of selected metals ar.d
allo,\.rs by the Atomic Energy Establishment and the National Metal-
lurgical Laboratory where facilities for such production exdst.

[Ministry of Defence O.M. No. 1521 (88) |D (R&D) dated 12.9.68).
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Recommendation (Serinl No. 26, Paragraph No. ¢9)

The Committee feel that Standardisation is very essential for
achieving self-sufficiency in various metallic materials required for
deéfence purposes and hope that the question of standardisation may
be taken up with the Indian Standards Institute at an early date.
The Committee also expect that the work of evaluation of the quality
of metals ard alloys would be expedited.

RepLY oF GOVERNMENT

There are 25 Specinlists Committees in the Indian Standards
Institution dealing “with metals, on which the Department of De-
fente Production is represented. This ensures that the Indian Stan-
dards stipulated for common-user wmaterials do.have regard to the
Defence. requirements.

There is also a Material Standardisation Sub-Committee under
the Standardisation Committee of the Ministry of Defence for the
purpose of reviewing the existing range of materials in use by the
three services DGOF and other consumers in ‘the Ministry of

Defence.
[Ministry of Defence O.M. No. 15/21(66) /D (R&D) dated 2Mtn
August, 19663.

Recommendation (Serinl Ne. 27, Paragraph No. 71)

The Committee are aware that development of the indigenous
manufacture of raw materials and components now imported from
abroad is not an easy task. They, however, would like to stress the.
urgency of self-sufficiency in such strategic articles and believe that
with a determined phased programme much progress could have
been made during «all these years. The Committee hope that even
now a determined attempt will be made to produce these articles

indigemously on a phased programme.

RepLY OF (GOVERNMENT
Noted.
<Z.EbMRL has already made some contribution in the field of im-
port substitution: —
(a) Development and pilot plant manufacture of permanent

amagnets vequired for Defence use; these were also sup-
plied to ITI, BEL, EME, Railway and P&T workshops.
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(b) Deveélopment and production of copper crusher gauges
required for measuring pressures in guns.

(c) Development of Barbed Tape for Defétice use.

3. Work is in progress in the following fields:—

(i) Partial substitution of Molybdenum in shell steel will cut
down imports of Ferro-molybdenum. )

(ii) Frigate Steel: DMRL is helping to solve the problem of
indigenous production of steel plates in consultation
with HSL for Leander Frigates being built in Mazagon
Dock, Bombay.

(iii) Development work on Nimonic Alloys for Turbine blades.

(iv) Development of aluminium base bearing metal for con-
servation of copper and copper base alloys.
(V) Preparation of Berryllium copper master alloys now im-
ported from abroad. ’
4. The Estimates Committees observations have been passed on
to DMRL for necessary action.
[Ministry of Defence O.M. No. 15(22) /D (R&D), dated 11-10-1966.]

Recommendation (Serial No, 28, Paragraph No. 73)

The Committee cannot over emphasise the importance of main-
taining close collaboration between the Defence Metallurgical Re-
-search Laboratory and the National Metallurgical Laboratory, the
Indian Institutes of Technology and Atomic Energy Establishment
-and suggest that energetic steps may be taken to enlarge the scope
of this collaboration.

REPLY OF GOVERNMENT

Close collaboration is being maintained between the DMRL,
NML and IIT and the AEE. To assist close collaboration the Dir
NML, Dir (Met Group) AEE and Dir IIT Madras are members of
the DMRL Advisory Committee, and all major problems are dis-
cussed in the DMRL, Advisory Committee meetings also.

[Ministry of Defence u.0. No, 15/21(66)/D(R&
15-11-1066.] f /21(66) /D (R&D) dated
Recommendation (Serial No. 29, Paragraph No. 75)

) With o v:'.eu? to keep pace with the latest techniques ‘in produc-
ton and particularly metallurgical requirements of defence, the
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Cominitiee recommend that early steps should be taken to organise
a Technical Information Cell at the Defence Metallurgical Research
Laboratory. In this cannection they also suggest that the desir-
ability of having a common technical Library for all the three Labo-
ratories located at Hyderabad may also be examined by the Gov-
ernment.

RepLY OF GOVERNMENT

A Technical Information Cell has already been formed at the
DMRL.

The creation of a Central Library, which will contain general
reference books, storage of micro films, such publications as are of
interest to each of the three establishments is also being planned.
for the three laboratories in Hyderabad.

The specialized technical books/journals pertaining exclusively
to the subject dealt by the laboratory will however be kept indivi-
dually by each laboratory. 4

[Ministry of Defence O.M. No. 15|21(66) |D (R&D) dated 27th
August, 1966].

Recommendation (Serial No. 31, Paragraph No. 81)

The Committee appreciate the attempts which have now been
made by the R&D Organisation to augment indigenous production
of stores and equipment. They, however, feel, that with a view to-
reduce dependence on imports and save scarce foreign exchange,
greater effort is needed to establish expeditiously indigenous pro-
duction of stores and equipment particularly required by the De-
fence Metallurgical Research Laboratory. The Committee suggest
that Government may conduct a survey of the existing capacity for
manufacture of the metallurgical equipment in the country so that
machinery, equipment and spare parts which can be indigenously
produced, may not be imported.

RerPLY OF GOVERNMENT

The Ministry of Supply and Technical Development have been
requested to take necessary action to carry out a survey of the
manufacturing capacity for the metallurgical equipment in the
country. Whenever small quantities are required, we have them
produced on a pilot plant scale. This is being increasingly done.

[M. of D. uw.0. No. 15|21|86|D (R&D), dated 31st October, 1966].



CHAPTER 11

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT
DESIRE TO PURSUE IN VIEW OF THE GOVERNMENT'S REPLY.

Recommendation (Sorhl No. 25, Paragraph No. 68)

The Committee regret to mete that although the development of
barbed tape was perfected by the Defence Metallurgical Research
Laboratory, no patent has been taken for the item. This has ob-
vicusly deprived the Government from claiming any royalty there-
on from the private firms who have now undertaken the mass
preduction of the tape. The Committee suggest that the matter may
be reconsidered by the Government.

~ RerLY OF GOVERNMENT

R&D Organisation had clarified in their written reply to Q. No. 28
of the Estimates Committee that none of the aspects of taking out
a patent for an invention had been fulfilled in the casg of the barbed
tape and that therefore the question of taking out a patent did not
arise.

As R&D Organisation does not claim to have done any new or
original development work in this case, no action can be taken to
obtain a patent.

Instructions have been issued to all R&D Establishments to secure
patent rights both on national and international scale, whenever
new processes/techniques are developed and to claim royalties,
wherever possible.

[M. of D. w.c. No. 15|21|/66|D (R&D), dated 31st October 1966].

Recommendation (Serial No. 30, Paragraph No. 77)

In the Committee’s view, the present system. of purchase through
the Director General of Supplies and Disposal has been causing de-
lay. They feel that the nature of delays as well as their reasons
need careful examination by Government at the earliest. In order
to expedite the procurement of equipment and stores for wvarious
R&D Laboratories/Establishments the Committee recommend that
a Stores Purchase Committee may be set up in the R&D Organisa~
tion in consultation with Ministry of Supply and Technical Deve-
lopment with adequate powers to clear indents costing upto
Rs. 50,000 per item. They feel that this would go a long way in
reducing delays as well as lack of co-ordination among wvarious
authorities concerned.
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REPLY OF (GOVERNMENT
Noted. T

The Department of Supply and Techmcal Development and
Ministry of Supply, Technical Development and Material Planning
have already taken a number of steps to speed up indents received
from the Defence Ministry.

_ The indents received from the Defence Ministry are classified
according to the nature and urgency of the demands and procure-
ment action on them is expected to be taken with necessary speed
and Vigilance. DGS&D has an exclusive Director of Progress (De-
fence) to attend to pre and post contract functions relating to in-
dents received from Defence. Besides. Ministry of Defence have a
Liaison Cell located in DGS&D to keep a watch on the indents
placed by Defence Service Indentors. The progress of supplies of
all critical items of Defence are watched by a Defence Coordina-
tion Committee which meets at periodical intervals for this purpose.

A Study Team has examined the Organisation, structure, methods
of work and procedures of the Directorate General of Supplies and
Disposals, particularly with a view to locating the points at which
delays occur, where the bottlenecks exist and where administrative
failures are possible, and they have suggested in their Report a num-
ber of measures for improvement. Most of the recommendations of
the Study Team have already been accepted and implemented. Im-
provement may therefore be expected in the working of the DGS&D
particularly from the angle of coverage of indents and early supply
of stores.

The Ministry of Supply, Technical Development and Material
Planning have also agreed to the setting up of a Stores Purchase
Committee for R&D Organisation for purchase up to Rs. 20,000. The
new arrangement will be tried out for 2-3 years, after which the
position will be reviewed.

[Ministry of Defence O.M. No. 15|21(66)|D (R&D), dated 12th
September, 1966].

‘NEw DELH]; _ P VENKATASUBBATIAH,
' Chairman,
December 26, 1967. ‘Estimates Committee.

Pausa 5, 1889 (Saka).
GMGIPND~LS I—2838(Aii)LS—3-1-68—1135.



APPENDIX

Analysis of the action taken by Government on the recommendations
contained in the 94th Report of the Estimates Commsttee (Third Lok Sabha)

1. Total number of recommendations . . 31

2. Recommendations accepted by Government Nos.
1-24, 26-29and 31 .

Number . . . a9
Percentage to the total 94%

3. Recommendations which the Committee do not
want to pursue in view of Government’s replies.

Nos. 25 and 30
Number . 2
Percentage to the total . 6%

29



©1967 By THE LOK SABHA SECRETARIAT

PusLisrEp UNDER RULE 382 OF THE RULES OF PROCEDURE ANDlCONDUCT OF
BusiNess IN Lok SasHA (FIFTH EDITION) AND PRINTED BY THE GENERAL
MANAGER, qunmzm or Inpra Press, MiNTo RoAp, NEw DELHI.




	001
	002
	003
	005
	007
	008
	009
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	043
	044



